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Title : Need to abolish MPLAD Scheme in the wake of ‘Operation Chakravyuh’ telecast
on Star News Channel on 19.12.2005.

MR. SPEAKER: Shri Devendra Prasad Yadav. Nobody else’s submissions will be
recorded.

(Interruptions) ... *

MR. SPEAKER: Please save this House. Please save the image of this House. Will you
sit down?

... (Interruptions)

SHRI A. KRISHNASWAMY (SRIPERUMBUDUR): We are not permitted by the Chair
to speak, so we are walking out in protest.

12.47 hrs.

(At this stage, Shri A. Krishnaswamy and some other

hon. Members left the House.)

MR. SPEAKER: This is the return you have given to the Chair. This is the respect you
show to the Chair, when I have got you recorded. Very well. I will have it all deleted
then you will understand.

... (Interruptions)

*Not Recorded
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MR. SPEAKER: Why do you not move a No-Confidence Motion? Move a No-
Confidence Motion against the Speaker.

... (Interruptions)

MR. SPEAKER: Nothing is being recorded. Why are you shouting? Only Shri Devendra
Prasad Yadav.

We are more concerned about our constituents than the people.

(Interruptions) ... *

#ft TI=% TS I1d et wRIed, # Mud! gAfd ¥ ud 1R uRRRIA @t ok e, |@e @
3R IBR BT M ATPpe BT el & I8 Uob Heedqul A 81 &l o 19-12-2005 H1 TR
IS ATl WR AT AHYE & d8d YAUIISH FhiF DI AT & vasl H Read gaxvr I fo@mn
T, oy Il A, AT S SR AN W &l AATer iR RAT UR SIETd o g,
STy # 39 WaTal &1 SSMT dredl gl O kg ¥ A Wi $9 bRl H Heifdhd @ % T,
SUH YU Alhc s IR I g o & iR Wivel @l Bfd W IATErd 8 8l 8l gafely A WRPR o
fdes & & 98 39 #Mcl &1 THRAT W of 3R yHUToled i &l 3y a1 faeie fy qia qara

BEE® na*[r17]

MR. SPEAKER: Now, Shri Ram Kripal Yadav.
... (Interruptions)

MR. SPEAKER: Only what Shri Ram Kripal Yadav says, will go on record.
(Interruptions) ... *

MR. SPEAKER: It is very unfortunate. Please take your seats. He has made his
suggestion.

... (Interruptions)
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JETLT HBIGT  : 3T 90 ST JATYRI T 8 AT &7

... (Fd9H)

*Not Recorded

MR. SPEAKER: One hon. Member has made a suggestion, you may not agree with him.
That does not mean that you would only hear whatever you like. You may not agree with

him.

... (Interruptions)
MR. SPEAKER: You do not agree with him. It is all right.

... (Interruptions)
MR. SPEAKER: Now, Shri Ram Kripal Yadav.

... (Interruptions)

MR. SPEAKER: Nothing will go on record except the statement of Shri Ram Kripal
Yadav.

(Interruptions) ... *

#ft M PpUTS Tlgd A TS HelQd, R <ol A @ wemd ¥ [AfFEd dk w wiwal o1 feam
@ S BT T Bl 3UW I} WEE DI ARAT A FAE TS B 8, 39D O UH-UD AE D IR
Sicrmelt ¥ 8 @ 21 9 91d W B 9) g4l 4 B T8 2 b ufdal 9 BRrs @t Al & Adl 8, 98
I T g1 R dRE @ erfe by o w € &k guivgaw &9 erfe @ W E1 9eT & dTeY O &N Wad
& HIoR o9 @ Wt 38T & Bl 21 IX < H Fivaal @t TRAT B BRM &1 w21 89 6e
AN Felfpd B T 2 g W A H I8 qqr e g b gHilels @ Bl 9o A gq Al b FW
dicrhefl 8 W@ 21 # e wem 6 [ dk w wadics w69 @1 wara f6ar smgl g o A
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gl Wl el T 3R 39 91 P! Y & FE = € 6 87 ANl Bl SHeifdd 81 3 d4ard| 89 fded &
g fp R & 39 W TRaT 9 IR & arf?y ok oo & 9eq § foota o =nfeul vaders
A @I dg fhar Sy 3R |idal @t TRAT DT §9M HT 3R 7 Ge &I IRAT B g9 ST JIR

far Sql... (Interruptions)

MR. SPEAKER: Shri Gurudas Dasgupta.

... (Interruptions)

*Not Recorded

MR. SPEAKER: Now, nobody else’s observation would be recorded except the statement
of Shri Gurudas Dasgupta.

... (Interruptions)

SHRI GURUDAS DASGUPTA Mr. Speaker, Sir... (Interruptions)

MR. SPEAKER: It is very unfortunate that even Members from the Treasury Benches are
objecting, opposing and interfering! You should set some standards.

... (Interruptions)

SHRI GURUDAS DASGUPTA : Sir, it would be a too generalized conclusion to be made
in the House that since some of our colleagues have been accused of corruption with
regard to the implementation of the MP Local Area Development Fund, therefore, all of
us are castigated! No. I do not believe that the House is castigated... (Interruptions) As
a consequence of that, if a demand is made that since STAR NEWS TV Channel has

shown some people talking of money or taking money, therefore, this scheme should be
discontinued, I am not ready to take that blame and agree, that the scheme should be

suspended.
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But [ believe that there has to be a serious monitoring system.... (/nterruptions) There
has to be a serious monitoring system. While saying so, I feel that it is a agonising

ordeal... (Interruptions)

It 1s an agonising ordeal for some of us, or most of us, to have a look at the
Television set and come to know that allegations are being made that some of our
colleagues are taking money or talking of taking money It is an agonising ordeal,
because, the entire Parliamentary system 1s being blamed. Each of us are being looked

down by the people, and the whole system is devalued.

Sir, time has come for all of us to stand unitedly; find out the culprits; punish
them; and hold high the banner of propriety and the banner of parliamentary system,
which our forefathers have built on the basis of our national freedom movement[k18].

Sir, I think an inquiry should be done. You decide the method. Inquiry should be
done whether the blame that is being given is right or wrong, and if it is found that the
Members or Member is found to be guilty, he must be expelled and highest punishment
should be given against him to uphold the honour and dignity of the House. This House
must maintain the highest order of morality and standard to set example before the nation
and not to be accused of misusing or abusing the position that we enjoy because people

have elected us.
MR. SPEAKER: I have given you only two minutes’ time. Please just mention the matter.

SHRI GURUDAS DASGUPTA : Sir, I am coming to it. Whether the MPLAD scheme
should be discontinued or not is a matter to be decided by the Government. But, at the
same time, while looking at the television set, I shall be failing in my duties if I do not say
that 1t has not been very straight. The allegations in some cases have not been very

straight.
MR. SPEAKER: Maybe, but let us not go into the merits.

SHRI GURUDAS DASGUPTA : This has not been very straight.
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MR. SPEAKER: No, how can you say that? Either way you should not make any

comment on this.
SHRI GURUDAS DASGUPTA : Sir, | am not commenting. What I am saying is this.
MR. SPEAKER: Let us have a proper inquiry. You have agreed with me.

SHRI GURUDAS DASGUPTA : Sir, I have one point. Let the Parliament not be led by
media exposure. We must have our own wisdom. We are not to be led by any media
exposure. Let the Parliament take stock of the situation. That is my suggestion to you, to

the House and to the Government.

MR. SPEAKER: If media leads us, we should not allow them to lead us. Therefore, there
should not be a single moment so that anybody can point finger at us.

SHRI GURUDAS DASGUPTA : That is why, I demanded that the truth must be found
out and if it 1s correct, hon. Members be punished. All of us should not be blamed. I am

not to take the blame.
MR. SPEAKER: It is enough. Now, Mr. Yerrannaidu.

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Sir, I have given notice but not
on this 1ssue.

MR. SPEAKER: Yes, you raise the matter on which you have given notice.

SHRI KINJARAPU YERRANNAIDU : I want to raise the matter regarding the problems
being faced by farmers in Ananthapur district in Andhra Pradesh. ... (Interruptions)

sft g fiE : oremer S, gag ofted WSy # e W wer on & it gl & Sl @ Q-ar
e &1 qwy fear Smrn| gafed # faeT o= 9ed g f6 Aifsar & c@q w S @ @ g 39
IR |9 P F A= M. . (FaEH)

MR. SPEAKER: Nothing will go on record.

(Interruptions) ... *
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MR. SPEAKER: Those who have given notices got the chance. I am sorry.
... (Interruptions)
MR. SPEAKER: Nothing is going on record.
(Interruptions) ... *

MR. SPEAKER: The House stands adjourned to meet again at 2 p.m.

12.58 hrs.

The Lok Sabha then adjourned for Lunch till Fourteen

of the Clock.

*Not Recorded
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